
Papers CHAITRA 29,

of Bangladesh that there would be no 
question of giving an\ assistance to tht 
Mizo National Front We both have 
agreed that local machinery would be 
set up to ensure that both sides make 
adequate arrangements to deal with any 
troublesome elements which may create* 
border problems in that area

By a happy coincide n ĉ I not only visitt J 
Bangladesh on the anniversary of t*>L 
declaration of the Republic of Bangladesh 
but also as their first official guest afu i 
Government responsible to the newlv 
elected Parliament had been sworn in 
Die H jusc will notice that the visit gave 
me several opportunities to discuss with 
the President and Ministers of the Go­
vern n-nt of Bangladesh a very wide range 
of bilateral subjects and also to ex­
change views on the regional and intern i- 
tional situation

Fin illy I wmld like to place on record 
my feelmg of gratitude to President 
Aiaur Rahtnin and the members of his 
GiV“rnm*nt for the cordiality friendship 
and spirit of understanding wlurh they 
displayed during the entire visit and the 
hospitality extended to us I have also 
extended an invitation to Piesiduit 
Z aur Rahman and Prime Minister Shah 
Azilur Rahman to visit us and will be 
looking forward to we’commg them as our 
guests.

i *.io hrs.

PAPERS LAID ON THE TABLE

DETAILED DFMANDS FOR GRANTS Or 
MINISTRY OF EDUCATION AND SOCIAL WEL­
FARE FOR, 1970-80 AND OF DFPTT OF 

CULTURE FOR 19 79 -8 0

THE MINISTER OF STATE IN 
THE MINISTRY OF EDUCATION, 
SOCIAL WELFARE AND CUL­
TURE (SHRI DHANNA SINGH 
GULSHAN) * On behalf of Dr Pratap 
Chandra Chunder, I beg to lay on the 
Table :

(1) A copy of the Detailed Demands 
for Giants (Hindi and English 
versions) of the Ministry of Edu­
cation and s Social Welfare for 
}079-80 [Placed m library S&r 
No LT-4331/79]

(a) A copy of the Detailed Demands 
for Gtants (Hindi and English 
versions) of tht Depat tment of 
Culture or 1979 80 [Placed tn 
Library Se No IT —.4514/79]
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DETAILED DEMANDS FOR GRANTS OF MI­
NISTRY OF TOURISM AND CIVIL AVIATION 

FOR 1979-80

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI 
PURUSHOITAM KAUSHIK) I beg 
to lay on the Table a copy of Detailed 
Demands for Grants (Hindi and English 
versions) of the Ministry of Tourism and 
Cml Aviation for 19 79 -8 0  [Placed tn 
Library S*e No LT 43*5/79]

DETAILED DP HANDS FOR GRANTS OF MINISTRY
OF STF I AND MINES FOR 1979-8©

THE MINISTER OF STEEL AND 
MINES (SHRI B1JU  PATNAIK) I 
beg to lay on the Tabic a copy of Detailed 
Demands for Grants (Hindi and English 
versions) gf the Ministry of Steel and 
Mines for 19 79 -80  [Placed in Library 
See No LT—4 3 16 /7 9  ]

DFTAILED DEMANDS FOR GRANTS OF MINISTRY 
OF LABOUR FOR I9 7 9  80

THE MINISTER OF PARLIAMEN 
TAR\ AFT AIRS AND LABOUR (SHRI 
RWINDRA VARMA) I beg to lay 
on tht Table a copy of the Detailed 
Demands fjr Grants (Hindi and English 
versions) ( t iht Ministry of Labour for
1979-80 [Piaced tn Library See No 
L I —4*«7/7<) ]

ANNUAI Rl PORT ETC OF HINDUSTAN
SHIPYARD I T D ,  VISAKHAPATNAM FOR

19 7 7  78 AMI) CENTRAL INLAND WATER
TRANSPOR1 ( ORPORATION LTD FOR

I T7 78> ®TC*

THE MINISTER OF STATE tn charge 
Or THE MINISTRY OF SHIPPING 
AND TRANSPORT (SHRI CHAND 
RAM) I b g t<> lay on tht I able —

( 1)  A c<»p\ eicli ol iht following papers 
(Hindi ind I nglish versions) under 
sub set It >n (1) tifSttUon (>iqA of 
the C tnpaims \rt 1956 —

(I) Rtvi w by tin f«o\»innunt on 
tli vs01 king of tht Hindustan 
Ship> ud Limited \  uhakhapa- 
tnain for tht ytar 19 7 7 -7 8

(II) \t nud.1 R< port of the Hindustan 
Ships ard 1 imited V ishakhapat- 
nim, for the ytai 19 7 7  78 along 
w tih tlu Audited Accounts ana 
comments of the Comptroller 
and \uditor General thereon 
[Placed tn Library See No LT  
—43*«/79 ]

(in) Revuw by the Go\ eminent 
(n th working of tht C tnlral 
Inland Water Transport Cor- 
pot itnn Limited Calcutta, 
for the year 19 7 7  78



(iv) Annual Report of the Central 
Inland Water Transport Cor­
poration Limited, Calcutta, for 
tht year 1977 78 along with the 
Audited Accounts and the 
comments of the Comptroller 
and Auditor General thereon

(a) Statement showing reasons foi 
delay m laying tht Report 
mentioned at (1) (n) above
[Placed tn Library See No LT— 
4J I 9/79]

DFTA1LFD DEMANDS FOR I RANTS O r MI­
NISTRY OF PFTROLELM CHEMICALS AND 

FERTILISERS FOR 1979

IH L  MINISTER Ol STATF IN 
TH* M IM SIR Y  Or PETROLEUM, 
CHEMICALS AND ILRTILIZLRS 
(SHRI NARSINGH \ADAV) I btfe to 
lay on the I iblc a copy of the Detailed 
Demands fot Grants (Hindi and Inglish 
versions) of tht. Ministry of Petroleum, 
Clicmicals and Fertilizers for 1979 to 
[Placed m library See \ o  I 1 — 
20/79]
STATEMENTS SHOWING ACTION TABXN BY 

GOVT ON VARIOLS ASSURANCES ETC 
GIVLN B Y  MINISTERS DURINt VARIOUS 

SESSIONS

THT MINIS TI R o r  STAI h  IN 1 HI 
MINISTRY O i LABOUR AND PAR­
LIAMENTARY AFFAIRS (SHRI 
LARANG SAI) I beg to lay on the 
Table the following state ments (Hindi 
and English veisions) showing action taken 
by the Governments on vinous assuran­
ces, promises and undertakings given by 
the Ministers during the various sessions 
of Lok Sabha —

(1) Statement No X I—Scve 
tetnth Session, 197b

(а) Statement No X \ —Se­
cond Session 1977

(3) Statement No XI—
Third Session, 1977

(4) Statement No XI II—
Fourth Session 19/8

(5) Statement No VI—Tifth 
Session, 1978

(б) Statement No II—Sixth 
Session, 1978

(7) Statement No III—Sixth 
Session, 1978

(8) Statement No 1—Seventh 
Session, 1979

[Placed tn Library AtNo LT—4321/ 
79]
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CALLING ATTENTION 1 0  M ATIl k 
OF URGFNT PUBLIC 

IMPORTANCE

xn J ic K  (C 4 ) 208

SITUATION IN JAM Mb AND KASHMIR

SHRI VA\ ALAR RAVI (Ch»a\ 1 
kil) I rail the attention of the iicn 
Minister of Home Affairs to the follow 1 f, 
matter of urgent public importance and 
request that he may make a state mtni 
thereon

“ Situation m Jammu and Rail n 1 
State as a result of jecent large scale- 
incidents of violence and arso

THI MINISTT R OF HOMF ATT AIRS 
(SHRI H M  PATTI) S,r In «> 
last we«k of lebiuary I had irportfd t 
this House about the Jaw and order sm 
ation that had drveloped at Poond 
Jammu and other areas of Jammu & 
Kashmir and the attempts that weie bein̂  
made by the State G«\ermnrnt to k 
store normalcy Presumably the prrsoit 
Calling Attention Notice relates to tli 
distrmmg acts of Violence and arsen 
that had taken place especially tn Srinagar 
and Anantnag districts m the course ei 
dtmonstiatums following tlie execution 
of Mr /  A Bhutti in Pakistan on tht 
4th April

On that d*iy haital was observed and 
there were widespread demonstiations 
throughout the Valley particularly m 
Srinagar city and Snnagai and Anantnag 
districts I he main taiget of mob anger 
was Jamait-e Islami, its workers and esta­
blishments In Snnagai the U N Office 
was attacked by a very big mob Tragi­
cally the All Saints Chuich was burr t 
down 1  he residence of the Directoi 
of the Doordarshan Kendra was also 
damaged In order to control the situa 
tion, the polite had to resort to firing 
and two persons wett killed There was 
filing at Sopoic also and one person was. 
killed

On the 5th Apul, the extent 
and intensity of voilence increased 
in Anantnag district A violent 
mob had blocked the Tammu- 
Snnagar national highway at Malpura 
Village The police had to open fire and 
two persons died In Anantnag Town 
and at several places, shops and houses 
belonging tc the supporters of Jamait-e- 
Islaxm were subjected to attack and loot­
ing by violent mobs Especially th the 
Arvani-Chtlan area many pro-Jamit-e- 
Islami villages were ravaged on that day
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